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Bank of India, they have issued certain guide-
lines regarding periodical rotation of staff to
all commercial banks which include Indian
banks as well as foreign banks operating in
India.

(¢) No such instance has come to the
notice of Reserve Bank of India,

Direct Financing and Social Houslg Schemes
by Banks

3803, SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister of
FINANCE be pleased to state :

(a) whether at present, the banks are
not giving direct finance to the Social Hous-
ing Schemes to the low income and the
economically weaker sections ;

(b) if so, whether Government proposc
to chalk out definite programme of direct
financing by banks for such housing schemes
at least during the Seventh plan period ; and

() if so, details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHR1 JANAR-
DHANA POOJARY) : (a) to (c) The
Reserve Bank of India fixed target for Rs.
150 crores in 1983 as the overall quantum of
finance to be provided by banks for housing
activity, Out of this amount of Rs, 50
crores were carmarked for being provided as
direct finance for housing to Scheduled
Castes/Scheduled Tribes economically weaker
sections and low income group of the
society.

The banks have been extending finance
to the weaker sections for their housing
requirements under the priority sector lend-
ing programme. Direct loans upto Rs.
5,000/-cach for construction of houses are
granted to Scheduled CastesjScheduled Tribes
and other economically weaker section of
the society irrespective of Deposit Insurance
The and Credit Guarantee Corporation’s cover.
banks also provide finance to governmental
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agencies for slum clearance and for the
rehabilitation of slum dwellers.
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Withdrawal of Excise Duty Relief on Mini
Cement Plants

3805. SHRI KRISHNA KUMAR
GOYAL :
SHRI MOTIBHAI R, CHAU-
DHARI :

Will the Minister of FINANCE be
pleased to state :
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(a) whether Government have with-
drawn excise duty relief from the mini cement
plants in the small scale sector which they
had been emjoying units now;

(b) whether he had received a memor-
andum asking for full exemption from excise
duty from the mini cement plants;
and

() ﬂso, the reaction of Government
and decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S.M.
KRISHNA) : (a) A concessional rate of
excise duty was leviable on cement manufac-
tured in mini-cement plants from the 30th
May, 1979 till the 3ist March 1984, A
decision was taken in March, 1984 not to
extend the excise duty concession beyond
the 31st march, 1984,

(b) and (c) Certain representaiions
requesting for continuance of the concessio-
nal rate of duty on cement manufactured by
mini cement plants have been received.
These representations have been considered,
but it has not been found possible to
accede to the request.

Internal Prices of Coffce and Tea

3806, SHRI D.M, PUTTE GOWDA :
Will the Minister of COMMERCE be pleased
to lay a comparative statement of internal
prices of coffee and tea for the last three
years ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN
THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR) : Internal
auction prices of coffee and tea in the last
three years are as follows :—

Coffee In Rs._per 50 kg.
Year Plant‘A’ Arabica Robusta

Cherry ‘AB’ Cherry*AB’
1981 586.50 493.75 469.75






